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MR. SFEAKSR: Let the statement 

come,
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Then you will quote the rules and 
'wiU not allow Members even to 
fpr a clarification.
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PAPERS LAID  ON THE  TABLE

AmmAL Accocm'̂ of Cxntrk for Cntr- 
TUBAL Resources aito Trainino, N*w 
I>Ei>Hi FOR 1979-80, Annual  Repori  aitd 
R*vi*w or Board of Piucmiu. Trjun- 
Dklhi fdh 1979-80, Aithuai. RePORT and 
1B70-8Q, Ankha l Accôtntb of Vibva- 
BharatIj Santinikstan for 1»7&'80,
ETC. ETC.

THE MINISTER OF STATE IN THE 
MINISTRIES OF EDUCATION AND 
SOCIAL welfare  (SHRXMATI 
SHEILA KAUL); I beg to lay on the 
Table: —

Cl) A copy of the Annual  Ac-
counts (Hindi and English vtfsi(»u) 
of the Centre  for  Cultural  Re-
sources and Training, Neiw  Delhi, 
for the year 1B79-S0 400̂  with 
Audit R̂ ort thereon.  [P̂ce4 in 
Library. See No. LT-2793/81]

(2) (i) A copy of the  Annual 
Report (Hindi  and English  ver* 
sionsp of the Board  of Prwtlcal 
Training Eastern Region, Calai|̂ 
for the year 1979-80 along 
Accounts  and the Audit  Report 
thereon,

(ii) A copy of the Review (Hindi 
and English versions) by the Gov-
ernment on the working of  the 
Board of Practical Training, East-
ern Region, Calcutta, for the year 
1978-80,

[Placed in LiJjnif]/, 5ee No.  LT- 
2794/81]

(3) A copy of the Annual  Ac-
counts  (Hindi and Englî  ver- 
aiona) of Visva-Bharati, Sanitineke- 
tan, for the year 1979-8Q along with 
the Audit R r̂t thereon,

(4) A rtatemttit  (Hindi  Rnd 
English versions) showing reasons 
*>r delay in laying the documents
mentioned at (8) above,

[Placed in iiHfrary.  See No. Lit— 
2795/81]
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(S) A cQpr of the Anniul Ac- 
countf (Hindi and Engliih v«r- 
■ions) of the Aliguh Muslim Uni-
versity. Aligarh, lor the year 1978- 
79 along with Audit R«port there-
on.

(8) A  stat^ent (Hindi and Eng- 
liah venioiu) ahowing reasons for 
delay In laying the document! men-
tion^ at (S) above.

[Placed iTi library, 
2796/81]

See No. LT-

(7) A copy of the Annual Ac-
counts (Hindi and En«liflh v«r- 
ilona) of the Begional Engineering 
College, Silchar (Assam) for the 
year 1979-80 along with Audit Re-
port thereon, tPIaced (ti IXbrary. 
See No. LT-2797/81]

(8) A copy Of the corrected ® 
Annual Accounts (Hindi® version) 
of the Technical Teachers' Training 
Institute (Weitem Region) Bhopal, 
for the year 197&-80.

(9) A itateanent (Hindi and Eng-
lish venioni) explaining reasons 
lor laying the Annual Account* 
mentioned at (8) above.

[Ftaced in
arfe/Bi]

Lilmirv. See No, LT-

COMMTTTEE ON PAPERS LAID ON 
THE TABLE

MnrmBS

SHRI SHIV KXJMAR SINGH THA- 
KlfR (Khandwa); I beg to lay on the 
Table Minutes (Hindi and EngUib 
w aions) of the litUngs o* the Com-
mittee on Papers laid on the Table 
rdatlnf to their Eighth Report.

U.19 hMU

MESSAGES FROM RAJYA SABHA

SECRETABY: Sir, I have to report 
the following messages received froBi 
the Socretaiy-General of R«^y» 
Sabha: —

( 1) "In accordance with the pro-
visions of rule 111 Of the Rules of 
Procedure and Conduct of Business 
in the Rajya Sabha, I am directed 
to enclose a copy of the Plantations 
Labour (Ameni^ent) BUI, 1981, 
which has been passed by the Rajya 
Sabha at its sitting held on the 3rd 
Septnnber, 1881.”

(2) "In accordance with the pro-
visions of rule 111 of the Rules of 
Procedure and Conduct of Business 
in the Rajya Sabha, I am directed 
to enclose a copy of the Amu 
(Amendment) Bill, 1981, which has 
been pass£?d by the Rajya Sabh* 
at its sitting held on the 8th Sep-
tember, 1981,"

(3) “ In accordance with the pre-
vision I of sub-rule (6) of rule 18* 
Of the Bul«j of Procedure and Con-
duct (if Business in the Rajya 
Sabha, I am directed to return 
herewith th^ Clne-workers Welfares

Ceas Bill, IMl, which was paMed 
by the Lok ^ bh a  at Its sitting held 
on the 3rd Septunb^, 1981, and 
transmitted to the Rajya Sabha tor 
It* recommendations and to state 
that this House has no recommen-
dations to make to the Lok Sabha In 
regard to the said Bill."

(4) "In accordance with the pro-
visions of rule 127 of the Rules of 
Procedure and Conduct 0(f Busineu 
in the Rajya Sabha, I am directed 
to Inform the Lok Sabha that the 
Rajya Sabha, at Its atttlnf held on 
the 8th September, 1981, agreed 
without any smendmect to the

9Annual Accounts, t>oth Hindi and EngUjfa versions were laid on the 23rd 
March, 1981, Correeied Annual Ac- counts in ffindi are being lakt be-
cause of nristakea In IDndl vo t eIo il


